BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA

O. A. No. 60 of 2024 (EZ)
(Earlier O. A. No. 157/2024/PB)

In re: News Item Titled "Jamshedpur Border Area
Mining Department Action - Kapali Ke Gauri Balu
Ghat Par Khanan Vibhag Ka Chhapa Balu Lade
Tractor Samet Anya Samaan Jabt" Appearing in
Sharp Bharat Dated 09 01 2024 ... Applicant
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1. Counter Affidavit on Behalf of 02_—06
the Jharkhand State Pollution
Control Board.

2. Annexure - A: True copy of the|p7? - 0f
Memo No.1188 dated 31/08/2013.
3. Annexure - B: True copy of the
Board’'s Letter No. B - 633 03
_ dated 01/03/2024. )
; 4, Annexure - C: True copy of the|))— o
DMO, Saraikela Kharsawan Ref.
No. 159/M dated 09/03/2024.

Filed by: -

Kﬁi%f(z:urag Singh

Advocate
Jharkhand State Pollution Control Board
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6 S & BEFORE THE NATIONAL GREEN TRIBUNAL , KOLKATA
?
J O. A. No. 60 of 2024 (EZ)
. (Earlier O. A. No. 157/2024/PB)
In re: News Item Titled "Jamshedpur Border Area
Mining Department Action - Kapali Ke Gauri Balu
Ghat Par Khanan Vibhag Ka Chhapa Balu Lade
‘:-'?"g'ractor Samet Anya Samaan Jabt" Appearing in
' Sharp Bharat Dated 09 01 2024 ... Applicant
: Versus
,}“’?}a‘rkhand Pollution Control Board & Ors.
- A
§ . Respondent
CXx:
) -
i s ! Counter Affidavit on behalf of Jharkhand State
~
N, Pollution Control Board in compliance of the
: nﬁc‘g order dated 22/02/2024.
. * I, Yatindra Kumar Das, son of Late K. K. Das presently
' ._;* posted as the Member Secretary, Jharkhand State
\‘ '3!' Pollution Control Board, H.E.C, Dhurwa, Ranchi and am
&_ duly authorized and here by solemnly state and affirm
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That, at present, I am working and posted as the Member
Secretary, Jharkhand State Pollution Control Board,
H.E.C, Dhurwa, Ranchi and as such, I am well
acquainted with all the facts and circumstances of

this case.

.That, I have gone through the order dated 22/02/2024

passed by the Hon’ble National Green Tribunal,
Principal Bench, New Delhi and has understood the

contents therein.

.That, I have been authorized to swear this affidavit

on behalf of the Jharkhand State Pollution Control
Board (JSPCB) by the Competent Authority. Further, it
is stated that I have gone through the relevant files

and records in the present case.

.That, the instant 0. A. was taken up Suo moto by the

Hon'ble NGT based on the news item which related to
the alleged 1illegal Sand mining prevalent in
Jamshedpur border areas. As per the said report,
though the mining department in a raid tried to arrest
the sand mafia engaged in illegal mining but the

violators succeeded in escaping and some trucks loaded

ééié@ﬁéﬁh_the sand were seized.
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5.That, it is humbly stated and submitted that the Mines
and Geology Department, Government of Jharkhand wvide
its Sankalp Sankhya 0563/MiCo Dated 05/10/2005 has
constituted a Task Force at district level to review,
follow-up and control the illegal mining activities
in the district and has further expanded their

jurisdiction vide Memo No. 1188 dated 31/08/2013.

Photocopy of the Memo No. 1188

dated 31/08/2013 is enclosed

herewith as Annexure — ‘A’ .
6.That, it is humbly stated and submitted that the JSPCB

vide its Ref. No. B-633 dated 01/03/2024 has directed

the Deputy Commissioner - Cum - Chairman, District
Task Force (Mining), Saraikela-Kharsawan and the
District Mining Officer - Cum - Member Secretary,

District Task Force (Mining), Saraikela-Kharsawan to
submit the Action Taken Report.
Photocopy of the Board’s Ref.
No. B-633 dated 01/03/2024 is
enclosed herewith as Annexure -
B
.v7.That, the District Mining Officer - Cum - Member

_/E\ ' o & .
@é;//’_)Secretary, District Task Force (Mining), Saraikela-
/ 'y .4"‘ .
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Kharsawan vide his letter no. 159/M dated 09/03/2024
has submitted the Action Taken Report against the
illegal mining in light of the order dated 22/02/2024
in the present Original Application. It has been
informed that while inspection on 09/01/2024 at 11:00
AM of the Gouri and Sapra Balughat located in
Adityapur some irregularity was observed. In light of
the said irregularity, a FIR was lodged in the Kapali
O0.P. which 1is located in the Saraikela-Kharsawan
district. The Case no. of which is 11/2024 dated
09/01/2024.
Photocopy of the letter no.
159/M dated 09/03/2024 is
enclosed herewith as Annexure -
e,
.That, this Affidavit is filed bonafide and in the
interest of justice.
.That the statement made in forgoing paragraphs are
true to my knowledge in annexure are true copy of its

original.
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VERIFICATION:

. T
Verified at Ranchi on this the day of 27.. March, 2024
that the averments & facts stated herein above are true

and correct to my knowledge and belief and nothing

e
gﬁ

material has been concealed therefrom.
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sw= _ JHARKHAND STATE POLLUTION CONTROL BOARD

S OWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
N Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979,/2400139

By Email Hon’ble NGT Matter

Time Bound (Urgent)

Yatindra Kumar Das,
Member Secretary.

The Deputy Commissioner — Cum —

Chairman, District Task Force (Mining),
Saraikela-Kharsawan.

The District Mining Officer — Cum —

Member Secretary, District Task Force (Mining),
Saraikela-Kharsawan.

Sub: - Action Taken Report against the illegal sand mining in light of the order dated
22/02/2024 in O. A. No. 157/2024 in the matter of News item titled "Jamshedpur Border
Area Mining Department Action - Kapali ke Gauri Balu Ghat par Khanan Vibhag ka
Chhapa, Balu lade tractor samet anya samaan jabt" appearing in Sharp Bharat dated
09.01.2024 — Regarding.

Sir,

With reference to the above noted subject, it is, to inform that the Hon’ble NGT, Principal
Bench, New Delhi on dated 22/02/2024 in O. A. No. 157/2024 in the matter of News item
titled "Jamshedpur Border Area Mining Department Action - Kapali ke Gauri Balu Ghat par
Khanan Vibhag ka Chhapa, Balu lade tractor samet anya samaan jabt" appearing in Sharp
Bharat dated 09.01.2024 has taken the matter for hearing and passed the order (copy
enclosed). The OA is transferred to the Eastern Zonal Bench for appropriate further action.
The matter will be listed before Eastern Zone Bench at Kolkata on 02.04.2024.

In light of the above, it is, hereby directed to submit the Action Taken Report against the
illegal sand mining in light with the above said News Item appearing in Sharp Bharat dated
09.01.2024 to the undersigned by 15/03/2024 so that the Response may be filed in time
before the Ho’'ble NGT, EZB, Kolkata.

This issues with the approval of the Competent Authority.

Encl: As above
Yours Sincerely
Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo No. B=633 Ranchi, Dated. Q\le’ﬁ\w&!

Copy to: The Regional Officer, JISPCB Regional Office — Cum — Laboratory, Jamshedpur for
information and it is directed to follow up with the District Task Force (Mining), Saraikela-
Kharsawan and get the Action Taken Report at an earliest.

SN ‘ _ (Yatindra Kém as)
D d Nk Member ta
o/ e RN s ! :
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g - Action Taken Reoprt against the illegal sand mining in light of the order dated 22/02/2024 in O.A.
No — 157/2024 in the matter of news item titled “Jamshedpur Border area Mining Department
Action — Kapali ke Gauri Balu Ghat par Khanan Vibhag ka Chhapa, Balu lade tractor samet anya
samaan jabt” appearing in Sharp Bharat dated 09.01.2024 — Regarding.

T - HGEIG U HEAT Ref. No - B - 633, Ranchi, [R=Tis6 01.03.2024

TR,
ST v AT o & o § gfee @ 8w wew &R

News item titled “Jamshedpur Border area Mining Department Action — Kapali ke Gauri Balu Ghat par Khanan

Vibhag ka Chhapa, Balu lade tractor samet anya samaan jabt" | Hefee e 7 R 09.01.2024
ﬁln.ooaﬁgﬁwﬁmﬁﬂy%ﬁﬂwm.ﬁmwﬁﬁﬁw%

VY A -_f Scanned with CamScanner
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(Under Section 154 CrP.C,)
W g RgrE
(8TRY 154 Z= whvar afgar & aga)
1. District (Rem): swsdar P.S. (armm): enfear Year (ad): 2024
FIRNo. WgR. 9.: 0011  pate and Time of FIR (w.q.R.9 Rerias it Ha): 09/01/2024 18:00a3
2. S.No. (%.#_g[““‘““ic'ﬁafaﬁm)' fam) '“““M(Eﬁ(iﬁr”*‘“ﬁ“i
ey 1T W12 ¥ 1860 414 j
! 2 W ZF 1860 ' 34
[y  ———
i 4 } 54 ]
' 5 T U 21 - "_’
-3
i 3 swEs E 9 f
L E Fram, 2017 _ N _
D

3. (a)Occurrence of offence (3ro=Ter Y we):
1. Day (Re1):amerar Date From (Reriw & ):00/01/2024 Date To ( femia &% ):09/01/2024
Time Period (awg Faid):uge 4 Time From (@54 & ):11:00 a3 Time To (8973 a): 11:00 a3
(b Information received at p.s. (T gt guaT v 53)

Date (R&1i% ):09/01/2024 Time (@73):18:00 a3
(c) General Diary Reference (Ao mra gzsf ):
Entry No. (vfaf® &.): 002 Date & Time (i aix HA):09/01/2024 19:14 73

4. Type of Information (=77 #1 vow): iR
5. Place of Occurrence (TeaTegm):
1. (a)Direction and distance from P.S.(am 8 g sir R ). @ -ud, 26 Beat No.(dftz 4.):
(b)Address (95m): Gouri Balu Ghat Kapali

(c)in case, outside the limit of this Police Station, then (af arr it & amge @ an:
Name of P.S.(ar1 BT TW); District(State) (Rerr (T=3)):

T R s et L o




16 . aneA)
N.C.R.B (T2
e 1LLF.A (rpﬁl?}}?i wfa o 1)

e —
m——

srerranatf ):
6. Complulnnntllnformunt (ﬁmﬂ““ﬂml )
(a) Name (‘“:)' Sm:?;;" mK:::;" pramod kumar gahu it
L ) L
((b: :m::;:ar:f Birth (et FAR @l ):1999 (@) Nationalty (€FAYT)
¢) Da !
qué) .):636300663031 . .
v farales Gt (‘m:;g.;q)ﬁ-sg Dato of lsBuo0 (@€t @i €y fata):
(f) Passport No. )
fissue (T8 W ) "
(9) ::?:u:l:(nnﬂon Card,Voter ID (v:n’[d_,Pgsaport.UlD I{tt._ti_rljllr_!q _l-_li_::;;-_"‘f )
S.No.(éiﬂfy}'iﬁiﬁ (U A W) Id Number (e
h)Address (Td1): DR I =y
e 1 o o Jila Khanan Karyalay .amﬁmmm, 7 i

e

2 |weasm o -

.(ﬂibc_t;uﬁaﬂt;r; (‘Eﬂm)_ T 8 ‘d ) L

(j) Phone number (g™ q.): Mobile (ATeITEe G.): )
7. Details of known/suspected/unknown accused with full particulars (s / dfery | T afergan o 4L

Rrercor wigd FUA):

Accused More Than (31T amdndt 0@ & Ao gargen):

'\é.h‘l;.ﬁ_. Name (7TH) |Alias (amj'helative's NWW Preseﬁrﬁi—;r;s‘; ae !

L 1 '\Unknowm \

8. Reasons for delay in reporting by the complainant/informant (Rrararaaa | gaATEl gl Ak
= TR FH):

9. Particulars of properties of interest (gattr grt & am):

S.No. Property Category IProperty Type (umﬁl}nescription (ferarTm)
@d) (@AW [N B

10 Total value of property (ln-RsJ-wmﬁl o A W(F #):
11 Inquest Report / U.D. case No., if any (73 aefrar fravé [ 7. 81 aa ., e AS B )

S.No. (#®.d.) UIDB Number (g. v ad.)
12.First Information contents (W&H =1 aza).

wammmmmaﬁmﬁmﬁ,m@mmmmﬁm
m}ﬁsmmnsm.zuﬁrgafam11:ooaﬁmmm?ﬁmowrﬁ0
m&ﬂmosmmiiammﬁﬁiﬂ%mﬁﬁgaﬁz%nﬂﬁgﬁm ool & WI
Mﬁam@rﬂﬂmwmﬁ&mmm ot 2 B T TR 1ok 0 T g
g?;‘wm_ _Wﬂa'ﬁaﬂmﬁtﬁ_ﬁqﬂﬁmmﬂsSTModelNo—73SST
o &7 0- 30.1355/SFG 18110 3 7#0- MBNAN4BADPTH12110 R ot areg /i 100
mﬂgtmmmmmmmgﬁamtmmmmdmﬂi
el YR # e G T 3 e 3 A1 i SR aet 3 T 60 T W 3 e @ | 4T

mﬁmﬂﬁﬂvmmakmmmmmﬁm TPHR & |IY U
] oft o
04 F2E A mlwmmaﬁiﬂammﬁmﬁaﬂﬁaﬁaﬁm;%amfm

Value(ln Rs/-) ]
(g7 (2 7)) !
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_____N.C.R.B (gr.dram#)
- R LLF.-l (qfirpa st el 1)
wreen Wt ard ufagst o ¥ g ey vy A Ay wien a geees uiaga T ok e
mw\g@m&smnm maﬂumi&mmmﬁﬁuﬂza&uﬁw
2004 wanftr ¥ Pras 54 (2) A orger ST ArET WY WRAT ;gif&rmmnud
A WA W wrewnf w7 ww Rz war sfdw v Rad w g o 1 geet & giag 9w &
HETTE A T 4T AT 6t MWHWWZOM ur wenus & Fraw 54 (2)
¥ YA T QR WUTHY ATAT WWTE T T (St G der) 3 e ufteger waf % MMDR
wae 1957 6 umy 4 ¥ et fvan mar & et MMDR e 1957 6 ura 21 % aga Es+ia & ara &
s wy whe anrgera Prammest 2004 ura daves 3 Fraw 04 v 54 71 S g, The
Jharkhand Minral Prevention Of lllegal Mining transportation and Storage rule 2019 % Faw
09 T ¥t Fewrer & any: argd ¥ B s wrerm g 3w T e s safidt 4 e sude

msﬁﬁaﬁtmmﬁaﬁmﬁrﬁlwmﬁmmmm«mﬁ
u- 31 af g Ren o= wwfer , e off wile, e w1 1 636398663931

13 Action taken: Since the above Informatlon reveals commission of offence(s) u/s as mentioned at

Item No. 2.(H mft wrfand) : o Iudie smard @ war gerar 8 B sy & & adar
.2 IeRaua Haga g |)

(1) Registered the case and took up the investigation: s or (a1)
(wereor 2=t R mar vt sriw ¥ Rrg Rray mar):

(2) Directed (Name of 1.0.) (s aiftrrd) @ 7m): Shanti Minz
Rank (4€):Asst. SI (Assistant Sub-Inspector) ‘
No.( ®.):2005251 to take up the Investigation (& siter vt g # &3 ¥ g FZa Ry ma) or
(3) Refused investigation due to (Srier % a7 ):
or (& &rw FHI R am)
(4) Transferred to P.S.(a1a1): District (Frem):
on point of jurisdiction (T &TimR ¥ wrtwr geatata) .

F.LR. read over to the complalnant / informant,admitted to be correctly recorded and a copy given
to the complainant / informant free of cost. (frmraaeal | ga=THal &t mafiht ve w5t gard =, o
& g% a3l uw widt Prges Resraamal @ 8wt |)

R.O.A.C.(arm. 3 .7 .41.)

14 Signature/Thumb Iimpression of the complainant /
informant.(Fmrraasaf / gammaaf % gengt/ sigs & Pram):

15 Date and time of dispatch to the court (3reTaa # C,kﬁo—a\;
Huwr i R 3l wa):

. 03101/'\,71

Signature of Officer in charge, Police
N Station (7T wwTh ¥ genan)

Name DINESH THAKUR

Rank Sl (Sub-Inspector)

No.(¥.):110183546004
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N.C.R.B (TA.4}.3m.af)
LLF.-l (Thtga siTa & -)

Attachment to item 7 of First Information Report (W2 =T fdié & wg 7 Herum):
Physical features, deformities and other details of the suspect/accused: ( If known / seen )

(Siere | s Ht arlifs Rdwand, Rgpfoat aiv s Reeor : (@l s/ 2@ )

" SNo.(®d.) | Sex |DatelYearof | Build | Height Complexion | identification Mark(s)
(@ | Birth (=% | (=9Tae) (ems.) (Fe (@) (vgem g )
R/ and) (&.11.)) — e
R 2 3 4 5 6 7
1 _ N—
" Deformities/  |Teeth | Hair (a1) |  Eyes (3i7d) | Habit(s) | Dress Habit(s) (gg=TaT)
- Peculiarities (&fa (3med)
(FErsferaiy ffeand)
e L 9 | 1 | 1 2 | 13
L » R
Language Place Of (T TaT) ¥ Others (33)
. JDialect  Bum Mark|[Leucoderma| Mole |Scar (9@ )Tattoo (T2 5T
(TR (o g (e | () o)
| . Fam) | we)
j 14 15 16 17 18 19 20

These fields will be entered only If complainant/informant gives any one or more particulars about the
suspect/accused.

mhaﬁﬁﬁmmﬂa&ﬁwuamﬂ@?wmﬂﬁmlmﬁqﬁ%mﬂﬂﬂiwmmm
IEHA AT |)
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04. trcﬂsmrﬂmqa'qm—

aa‘ﬂﬂ'é’f oo o
W
Lpmin SN %@ Vo w57
. - VH-/ l(/
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